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Irregularities in PPP projects of Railways

3333. SHRI PRABHAT JTHA:
SHRI ARVIND KUMAR SINGH:
Will the Minister of RATLWAY'S be pleased to state:

(a) whether as per the recent report of CAG, serious irregularities have been

found in PPP projects of Railways;
(b)y 1l so, the details thereof, project-wise;

(¢) whether Government has enquired into the alleged irregularities reported by
CAG and has fixed responsibility in this regard;

(d)y if so, the details thereof, project-wise and company-wise; and
(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF RAITLWAYS (SHRI MANOJ
SINHA): (a) No, Sir. Certain observations have been made in PPP projects of Railways.
However, Comptroller and Auditor General of India (CAG) report on Railways, 2014
has also recommended: (1) Framing a Model Concession Agreement for PPP projects
on Indian Railways, (ii) Adopting Expressions of Interest for selection of all equity
partners other than principal stakeholders, (iii) Accuracy of data and assumptions,
{(1v) Streamlining of approval process, (v) Time lines for achieving ‘Financial Close™ and

{(v1) Strengthening the monitoring mechanism of PPP projects.
(b) to (&) Do not arise.
Railway line projects

13334, DR. BHUSHAN LAL JANGDE: Will the Minister of RAILWAYS be
pleased to state:

(a) the survey of corridor and new rail lines for Chhattisgarh was announced in
2012-13 budget but survey for new rail lines has not been announced in 2014-15 budget

and whether Government will transform the previous announcements into action;

(by whether Government would give assent to the survey for new rail line
connecting Raipur to Odisha via Palari, Baloda Bazar, Kasdol, Giroudpuri, Sarangarh;

and

(¢) whether Government would give assent to the survey for new rail lines
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connecting Mahasamund, Pithora, Basna, Saraipali, Sambalpur as per the survey plan as
referred to in part (b)?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAY S (SHRI MANOI
SINHA): (&) Thirty two surveys announced in the Railway Budget 2012-13 falling partly/
fully in the State of Chhattisgarh have been taken up. Of these, two surveys have been
completed. No surveys falling partly or fully in Chhattisgarh have been announced in
Budget 2014-15.

(b) Survey for new line between Raipur to Bargarh {Odisha) via Tilda Palavi,

Balodabazar, Kasdol and Sarsiwan has been taken up.

(c) Separate survey for new line between Mahasamund and Bargarh via Tumgaon,

Patewa, Pithora, Saraipalli has been taken up.
Cases of theft in Railways

3335. SHRI VIJAY JAWAHART AT DARDA: Will the Minister of RAILWAY S be

pleased to state:

(a) whether Government is aware that there have been cases of theft of passengers’

goods in Railways, and well organized gangs operate {rom certain stations;

(by if so, the number of cases registered, action taken and compensation paid

during the last three years;

(¢) whether there have been cases of thelt of diesel, petrol and grains etc. from

Railways during the last three years; and
(d)y if so, the details thereof and the action taken thereon?

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAY S (SHRI MANOI
SINHAY: (a) and (b) Yes, Sir. The details of number of cases of theft of passengers’ goods
reported in trains, number of persons arrested along with number of organized gangs
found involved in these cases over Indian Railways, during the years 2011, 2012 and

2013 is as under:

Year No. of theft of No. of persons No. of organized
passengers, goods arrested gangs found involved

2011 9230 2222 163

2012 8225 2165 120

2013 9191 2332 102




